To Regularize the Home Guard Personnel

SH. PARDEEP CHAUDHARY, (KALKA)

04

Will the Home Minister be pleased to State:-

a) Whether there is any proposal under consideration of the Government
to regularize the Home Guard personnel in State; and

b) Whether there is also any proposal under consideration of the
Government to make amendments in the service rules and salary of the
Home Guards personnel in State; if so, the details thereof?

Reply

Sh. Anil Vij, Home Minister Haryana

a) No sir.

b) Yes sir, a proposal to make amendments in Home Guards Rules, 1980
of Home Guards Volunteers, is under consideration of the State
Government and Daily allowance of Volunteers has already been
enhanced from Rs. 572/- to Rs.788/- by the orders of the State
Government dated 29.12.2021.
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